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b)

b)

ADMISSION UNDER RULE- 134 A

SH. SURENDER PANWAR, M.L.A: Will the Education Minister be pleased

to state:-

the total no. of eligible students who got admission in academic session
of the year 2022-23 under rule 134-A in Private Schools of Sonipat
Assembly Constituency togetherwith the total number of students who
have been deprived from admission in schools under the said rule
alongwith the reasons thereof; and

the total budget allocated by the Government for per student admission
under rule 134-A in Private Schools of Sonipat Assembly Constituency
togetherwith the details thereof ?

REPLY
SH. KANWAR PAL, EDUCATION MINISTER, HARYANA

Sir, the admission process for the academic session of the year 2022-23
under rule 134-A for admission in recognized private schools is yet to
start.

The budget for recognized private schools for the year 2022-23 will be
allocated after getting the approval of demand for grant for financial

year 2022-23 by the Haryana Vidhan Sabha.
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